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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 223 OF 2025

IN THE MATTER OF: _

NEWS ITEM TITLED "YEH BHI AJAB CRORE KE BANE NAALE
MEIN BHARA MALBA AGAL BAGAL SE NIKAL RAHA PAANI"
APPEARING IN DAINIK BHASKAR DATED 25.04.2025

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 - JABALPUR
MUNICIPAL CORPORATION

I, Preeti Yadav, W/o Dileep Kumar Yadav, aged about 34 years, presently
working as Commissioner, Jabalpur Municipal Corporation, do hereby

solemnly affirm and state as under:

1. That I am the Municipal Commissioner of Respondent No. 1 and as
such, | am fully conversant with the facts and circumstances of this

case.

2. The present original application was registered by this Hon’ble
Tribunal in exercise of its suo-moto jurisdiction. The present
application is concerning the drainage infrastructure in Jabalpur,
Madhya Pradesh. This Hon’ble Tribunal had vide order dated
07.05.2025 had directed the Respondents to file a reply before the

next date of hearing.

3. That in view of the above, the Respondent No. 1 would like to place

on record the following:

(A)BRIEF ABOUT THE PROJECT:

1. DPR of Rs. 326.49 Crore {Rs. 254.32 crores (Estimated value) + Rs.

72.17 crores (Escalation Value)} was approved for the Pucca
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Construction of the existing drains by Government of India, Ministry
of Urban Development (CPHEEO) on dated 27.10.2009 under
Centre’s JNNURM Storm Water Drainage (SWD) Scheme. The
Pucca construction of total133 Nos drains along with 05 Nos Primary
drains (i/c OMTI & MOTI Nallah) was proposed under the said
scheme. Approval of the Project from Govt. of India is annexed as

Annexure-R-1 for reference.

. Under this JNNURM Storm water Drainage scheme, all drain’s
size/section was designed as per the CPHEEO manual guideline by
taking previous 50 years rainfall data, which was also approved by the
competent authority i.e. Government of India, Ministry of Urban

Development (CPHEEO).

. After the approval, the work order of Rs. 374.99 crore was issued to
M/S Larsen & Toubro Limited, Chennai, on estimated value through
transparent tender process for being a lowest tenderer. The Work

Order i1s annexed as Annexure R-2 for reference.

. Before starting the execution, the contractor submitted a field report
showing an actual approximated length of 145.60 km remaining
Kaccha drains, which needed to be constructed under this INNURM
scheme. As some of small drains were already constructed under other
different schemes. Report of remaining drains is annexed as

Annexure R-3 for reference.

. After the submission of field report, all the work was executed as per

the approved Drawing/Design and relevant size of drains respectively.

. It is submitted that there was a provision of escalation in the
contractor’s agreement, which was causing the additional financial
burden on the Municipal Corporation. So, during the Hon’ble Mayor’s
Council Meeting dated 19.09.2017, it was decided that “No further %

work should be executed from the L&T as the rates with escalation

was exceeding the prevailing rates at that time for similar nature of
works. Hence the work was terminated through office letter no.

NURM/2018-19/25 dated 03.05.2018. Honourable Mayor’s Council



instruction and termination letter is annexed as Annexure R-4 for

reference.

7. It is also kindly submitted that, total Rs. 364.24 crore (i/c Escalation)
was paid to the contractor for the only work executed by him. The
balance work of this scheme still has not been taken under any other
scheme yet. It is kindly submitted that some of the Major drains
(Omti& Motinaalah), which were kaccha & wider before the project
was initiated, but the Pucca construction of all these drains in relevant

width & section was done as per the drawing & design approved by
CPHEEO.

(B)Planning for completion of SWD balance work and developing a

Storm water Drainage master Plan

1. It is kindly submitted that, the reason for not completing the balance
SWD work is that, the municipal corporation was going through a lot
of financial bﬁrden from the different scheme and works, and was
unable to arrange the required funds. Although corporation has taken
priority wise drainage work in flood prone area into the account and

issued the tenders to complete the work within the time limit.

2. Further 1t 1s kindly submitted that Municipal Corporation has initiated
the request to National Disaster management Authority, under Govt,
of India, Mitigation department, New Delhi via office letter dated
09.06.2025, requesting for inclusion of Jabalpur City under the Urban
Flood Risk Management Programme (UFRMP). The letter is annexed

as Annexure R-5 for reference.

3. 1t is submifted that the corporation has already informed the said
department about the factors causing flooding and which is distupting

civic life, damaging infrastructure and posing serious public health

like, Inadequate and outdated storm water drainage network,
encroachment on water bodies & drainage channels, high intensity

rainfall due to climate change, vulnerable low-lying settlements with
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limited flood coping capacity etc. which needs intervention and

support.

4. 1t is also submitted that the corporation has asked for the technical
support from the said department for;
@ Strengthening Storm Water and flood management infrastructure
e Implementing nature based solutions for sustainable drainage and
water retention
s Deploying GIS based flood mapping and early warning system

e Safeguarding lives, livelihoods & urban assets through targeted

flood mitigation etc.

5. It is again kindly submitted that National Disaster management
Authority, under Govt, of India, Mitigation department, New Delhi
has assured to include the Jabalpur city under scheme and is ready to
give grant of Rs. 150-200 Crore for the work. The letter of approval is

expected to be issued in this month.

6. It is also kindly submitted that corporation is also hiring the technical
expert team to survey, plan and execute the Storm water drainage and
Management plan. This team will plan study of previous 50 years
rainfall data with change in intensity of rain due to climate change,
and will plan a complete SWD network master plan, digital elevation
model, drainage cleaning management manual and sponge area of the
city and will also provide the expertise during execution. The expert
hiring process is in progress After this work, we can surely say that
storm water drainage management will be much better than as it is

right now.

(C)Cleaning of Existing drains

1. Drain cleaning in the city is conducted using a combination of manual
and mechanized methods, depending on the drain category:
e Primary drains are being cleaned entirely through mechanized

equipment such as desilting machines and excavators.
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e Secondary drains are being cleaned through a mix of manual
labor and mechanical assistance to ensure efficiency and safety.

e Tertiary drains are being cleaned manually by the Nala Gang

workers due to their narrow and inaccessible nature.

2. The Municipal Corporation has organized a dedicated Nala Gang
consisting of 286 members, strategically divided across all 16 zones
of the city to ensure comprehensive coverage of drain cleaning
operations.

e The Nala Gang manually cleans all secondary and tertiary drains
across the city using all safety and safai suraksha equipments.

e For the primary drains, as well as other major drains, mechanical
cleaning is carried out using JCBs , Super sucker and other heavy
machinery (110,200, 270 etc) to ensure thorough desilting and
removal of accumulated debris. Total 14 heavy machinenes are

used for drain cleaning.

3. The encroachments in the Madan Mahal area have been carefully
identified and listed by the JIMC. A dedicated encroachment clearance
drive has been carricd out by JMC to remove illegal obstructions and
restore the tree flow and maintenance of drains in the Madan Mahal

locality as well as other affected locations in the city.

4. Tt 1s kindly submitted that the picture of Moti Drain published in the
said news paper, was taken in April 2025. The Corporation has
initiated the cleaning before the rainy season. At present there is no
wastc blocking the said drain. Photograph is anncxed as Annexure R-

6 for reference.

5. Regarding the news published in the newspaper “State PWD
department has constructed the Flyover Piers in the carriage way of
Omti drain, which is obstructing the flow”, It is kindly submiited that
State PWD (SPWD) department had informed the corporation about
the necessity of up-ramp of the said cable stay bridge, for which piling

and construction of piers was needed. Although it is kindly accepted

that some piers is constructed in between the carriage way of OMTI
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drain, but SPWD experts has already taken the required measures to

avoid obstruction in the flow and made the bypass drain for the

obstructed carriage arca of the same. SPWD has communicated about

all the measures and solutions which have been taken to avoid the

obstruction in storm water flow via letter dated 04.07.2025. Letter is

annexed as Annexure R-7 for reference.

(D)City’s Door-to-Door (D2D) Waste Collection Management

1. The Municipal Corporation operates a well-structured door-to-door

waste collection system utilizing a fleet of vehicles and manpower:

The fleet consists of 396 mini-tipper vehicles, 150
rickshaws/handcarts, and 10 refuse compactors.

The city also operates 3 garbage transfer stations, supported by 8
hook loaders and 16 portable compactors to efficiently manage
waste logistics.

Household waste collection is conducted daily between 6 AM and
2 PM, while commercial waste collection is scheduled between 2

PM and 10 PM, using the above-mentioned machinery and

vehicles to ensure timely service.

2. Methods and Monitoring of D2D waste collection management:

3. Penalty and Enforcement Measures:

The methods described above form the backbone of the D2D
system.

Monitoring and supervision are conducted through the Integrated
Command and Control Centers (ICCC) located at Chandal bhata
and Damohnaka.

All vehicles are equipped with GPS-enabled tracking systems,
Each vehicle’s route is carefully planned and defined in a beat-
wise manner covering all wards in the city.

The ICCC continuously monitors the movement of all vehicles to

ensure 100% door-to-door coverage and prompt service delivery

city-wide.
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A total of 720 Nos penalties amounting to ¥2,85,350/- were issued
for violations including illegal waste dumping, throwing garbage in
unauthorized places, non-compliance with Municipal Solid Waste
(MSW) rules, and violations related to the use of Single Use Plastics

(SUP). Month wise penalties are as under;

Month Total Penalty Penalty Amount
(Year-2025) (in Nos) (Rs.)
January 278 102900
February 245 54800
March 115 78050
Apiil 59 5 10300
May 8 2100
Jun 15 7200
Total | 720 285350 I
5 |

These enforcement actions forms a key part of the city’s strategy to
maintain cleanliness and discourage improper waste disposal
practices.It is kindly submitted that Jabalpur Municipal Corporation is
doing all efforts to make the waste collection management to its best

standards.

i
who has signed in my presence,
VERIFICATION

| Identified the deponentlexecutant
5

1, the deponent named above, do hereby verify that the contents of the above i
affidavit are believed 1o be true and correct on the basis of the information

derived [rom the record and nothing material has been conecaled therefrom.

Verified on this 09th day of July, 2025 at New Delhi.

Solemnly affirmed Befarn
over & explained to {

Hie rogd

TAYE TS
Jhenent,

ANora'ry fjubl,‘c, Delhi.
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ANNEXURE R2 B11) 93
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OFFICE OF THE MUNICIPAL CORPORATION JABALPUR

' (JuAURM)
5 Manas Bhawan Building Wright Town Pin- 482002

Phone & Fax No.- 0761-2419966
E-mail - jmc_nurm@Yahoo.co.in

No/NURM/20107.42 ) , Jabatpur, Date~)../09/2010

WORK ORDER

To
M/s LARSEN AND TOUBRO LIMITED
ECC DIVISION
MOUNT POONAMALLEE ROAD
P.O.-979 MANAPAKKAM, CHENNAI - 600089

Subject: - Construction of Storm Water Drainage System comprising RCC Rectangular, RCC Spigot & Socket pipe
and Trapezoidal Stone Masonry /c.c. Drains complete, including testing and Commissioning in Jabalpur

city under JINNURM.
Reference: - Tender Dated- 28™ June’ 2010 & agreement Dated - 09 September 2010.

I. Name of Work - Construetion of Storm water Drainage System comprising RCC
Reetangular, RCC Spigot & Socket pipe and Trapezoidal Stone
Masonry Drains etc. complete, including testing and
Commissioning in Jabalpur city for Omti Nalla, Khandar Nalla,
Shah Nalla, Moti Nalla and Urdana Nalla Zone Area

2. Contract Cost - Rs. 3749980714/- (Rupees Three Hundred and Seventy Four Crores,
Ninety Nine Lakhs, Eighty Thousand, Seven Hundred Fourteen
only)

3.  Approved Tender Rate - ltems Rate

4.  Time of Completion - 30 Months including Rainy Seasons.

You are hereby instructed to proceed the execution of the said works in accordance with the contract documents &
complete the work in stipulated time period. It is also instructed to submit the work programme immediately

3

Commissioner
MunNICIPAL CORPORATION JABALPUR

Enclosure - Referenced Agreement IInd Copy.

Endt.No, /NURM/2010+. %D D Jabatpur, Date-m./09/2010
Copy to: - 1. Honorable Mayor, Municipal Corporation Jabalpur
} 2. Ad. Commissioner 2, Municipal Corporation Jabalpur \Q/ N
‘<\‘— % 3. Superintending Engineer (JNNURM), Municipal Corporation Jabalpur for necessary action “&/\- 4
N 4.  Shri §. K Dwivedi, Executive Engincer (JNNURM) — 1, Municipal Corporation lJabalpur for )¢
Y\’_ GS execution of the project L
. \(\ 5. Shri R, K Gupta, Executive Engineer (JNNURM) — Hi, Municipal Corporation Jabalpur for exscution _,«
of the project DS'“/"(B\‘)
Bo ‘{Q/ 6. M/s Snow Fountain Consultants, Luecknow for commencement of the project and necessary action

%}yoﬂ\"ﬁ\‘n

Commissioner
Ce MuUNICIPAL CORPORATION JABALPUR
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Dileep Kumar Yadav
1

50

Preeti Yadav

Commissioner, Jabalpur Municipal Corporation

July

47

34



	A
	B
	C signed
	D
	E
	F
	G


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}



